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BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH AT MUMBAI

COMPANY SCHEME PETITTON NO. 796 OF 2OI7
CONNECTED W]TH

COMPANY SCHEME APPLICATION NO, 529 OF 2OI7

In thc mattcl of thc Companics Act, 2Ol3;
AND

In thc mattcr of Sections 230 to 232 and all othcr
applicablc provisions of the Colllpanies Act, 2013;

AND
ln thc matte! ofthe Scheme of AmalSamation
of
Reliance Aerospace Technologies Limited

AND
Rcliancc Comeercial l,and & lnfrastructurc
Limited

AND
R.lirnce clobal Commerci8l Limited

AND
Rcliance Pctioinvestments Limited

AND
Rcliancc Supply Solutions Privatc Limitcd

AND
Rcliance Trading Limitcd

AND
Reliance UniveEal CoEEercial Limited
(collcctively, thc "Transferor Companies')

WTTH
Reliancc lndustrial Investments and Holdints
Limitcd
(the "Ttansfcree Compan/)

Reliance Acrospace Technologies Limited
...Petitioner Company

ORDER

Dated this 24th day of August 20 1 7

M/ s. Junnarkar & Associates,
Advocatcs for the Petitioner Company,

3l l/312, Embassy Centre,
Nariman Point, Mumbai - 40O 021

E-mail ID : lsai@iullglLeIAgsqqigts!.e9lq
Tel Nos. : 022-22851404 / 05
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